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One Officer from CBI is present personally.
The papers produced by the Advocate General

have been handed over to him from this Court keeping
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copy thereof in the record of this matter.

The petitioner has submitted that the matter was
mentioned before the appeal court on behalf of the state

but none from the state has intimated me any such

thing.



The matter will appear tomorrow at 10.30 a.m.

(Abhijit Gangopadhyay, J. )



